Visit of World Bank Representatives in Andhra Pradesh
623, SHRIMATI T. BATNA BAl: Will the Minister of WATER RESOURCES be pleased to state:

(a) whether the World Bank representatives had visited Tupran Mandal in Andhra Pradesh to

study some water implementation projects;
(b) if go, the details thereof;

(c) the detaile discussed and decisions arrived in corsultation with State Government of
Andhra Pradesh; and

(d) the aims and objectives of such visite?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT PALA):
(20 and (o) Govt of Andhra Pradesh has informed that the 4th World Bank Support Mission visited
three minor irrigation tanks in Tupran Mandal, Medak Digtrict, Andhra Pradesh on 9th June, 2009.
The Migsion held meetings, among cthers, with Presidents of Water Users Associations (\NUAS),
WUAs Members and Support Organisations regarding involverment of the WUAs in supervision of
works, digplay of social audit boards and WUAs invadvement in confribution of corpus fiind.
Awareness in the water users regarding the implementation of the project and repaire the Minar

irgation tanks were also discugsed.

(c) A World Bank Review and Implementation Support Mission visited Andhra Pradesh during
June 8-12, 2009 to review progress of the Andhra Pradesh Commurity Based Tarnk Management
Praject. The Mission met the Chief Secretary and other officials involved in the implementation of the

project. The Migsion made field visits to 18 project tanks in & districts.

(d) The Warld Bank Review and Implementation Support Mission visits the project once in

every six months and conduct the field visits to review physical and financial progress.
Linkage of Sub-basins of Rivers
&24, SHRIS.8. AHLUWALIAL Will the Minister of WATER RESOURCES be pleased to state:

(a) whether Government promised in May, 2004 to be exploring the feasibility of linkage sub-
basins of rivers in States like Bihar, besides conducting a comprehensive assessment of the

feasibility of linking the rivers of the country;
(b) if so, the studies conducted over the last five years;

(o) if so, the salient details of its outcome indicating action-proposals drawn, if any, for

implementation of the steps which have been found ta be feasible, appropriate and necessary; and

(d) the details of action-plan, if any, for implementation of augmenting balanced water-flow in

rivers along the flood prone areas in Bihar, in particular 7

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT PALA):

(a) The National Comman Minimum Pragramme (NCMP) of the last UPA Government envisaged
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that it would make a comprehensive assessment of the feasibility of linking the rivers of the country
starting with the southern rivers. The assessment would be done in a fully consultative manner. It

would also explore the feasibility of linking sub-basing of rivers in States like Bihar.

(b) and () NWDA has so far received 30 propesals of intra-state links from six states. At
present, the mandate of NWDA is to prepare Pre-Feasibility Reports (PFRS)/FeasibiIity Reports
(FRs) of intra-state links proposed by the states. NWDA has completed the PFRs of 4 Intra-state
links. Out of these, three reports have been sent to the concerned State Governments for their

examination and comments . Further course of action in this regard depends Lpon thelr comments.

(d) The Government of Bihar has sent proposals of six intra-state links., PFR of one link has
been completed and sent to the Gavernment of Bihar for their examination and comments. The
action-plan for implementation of augmenting balanced water-flow in rivers along the flood prone

areas in Bihar depends upon the outcome of abaove studies.
Kosi Embankment
75, BHRIN.K. SINGH:
SHRIMATI SHOBHANA BHARTIA:
Will the Minister of WATER RESOURCES be pleased to state:

(a) whether Government ie aware that rine months after a massive breach in the Kosi
embankment triggered catastrophic floods in North Bibar there is danger of repeat in breach of

embankment ;
(b) if so, whether due to persistent rains in Nepal, the coffer dams have been washed away;
() if so, the facts therecf; and

(d) the steps taken by Government to carry out repairs and maintenance of Kosi embankment

and to help State Government to face the situation?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT PALA):
(20 to (d) The breached section of the eastern afflux bund of Kosi Barrage at Kusaha (Nepal)) which
was washed away on 18.08.2008 has been completely repaired by the state Government of Bihar on
31st May, 2009, In addition, the flood protection works for strengthening of eastern afflux bund

recammended by Kosi High Level Committee have also been completed by Government of Bihar.

The coffer-dams were constructed to facilitate the breach closure work, have served ite purpose
and there is no problem even if these are washed away now as these are not the flood protection

works of permanent nature.

Far recongtruction of the breached section of eastern afflux bund, the State Government of Bibar
submitted a scheme amaounting to Rs.143.42 crare, which was approved by the Government of India
and an amount of Re. 42.90 crore was released to the State Government during 2008-09. The

remaining amount would be releazsed on receipt of final bills.
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